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Hindi, English and Sanskrit and not a 
modem Indian language as required 
t>y the formula

(b) The matter is under the consi­
deration of the Government of India-

Arbitration by Prime Minister on 
Chandigarh and Bhakra Nangal 

-> Project
f* 135S. Shri D. C. Sharma:

Shri G. S. DhiUon:
Shri Kan war Lai Gupta.
Dr. Snrya Prakash Pari: 

yghrl George Fernandes* 
'T^Shri A. Sureedharan:

Shri Madhu Limaye:
Shri S. M. Banerjee;
Shri Mahant Dlgvijal Nath: 
Shri Y S Kushwah:
Shri Prakash Vlr ShastrJ: 
Shri Atam (Das:
Shri Baghuvlr Singh Shastri: 
Shri Yashpal Singh:
Shri S C- Samanta:

Will the Minister of Home Affairs 
toe pleased to state

(a) whether Sant Fateh Si igh met 
the Prime Minister recently regarding 
the arbitration by her on Chandigarh 
and Bhakra-Nangal,

(b) if so, the outcome of the meet­
ing, and

(c) the action proposed to be taken 
in the matter?

The Minister of Home Affairs (Shri 
T. B. Chavan): (a) Yes, Sir

(b) and (c) During the discussion 
with Sant Fateh Singh on the 3rd July
1967, the Prime Minister explained to 
him the difficulties which had arisen 
in proceeding with the arbitration and 
told him that arbitration proposal 
could make further headway only if 
there was agreement forthcoming bet­
ween the two sides and that she would 
await the outcome of the discussion I 
propose to have with the two Chief 
Ministers in an effort to Iron out the 
<llff«reneaa between them.

Aasam-Nagaland Border Dkqwte

*1254. Shri K. P. Singh Oeoi 
Shri Dhlreawar Kalita:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether an agreement has been 
signed recently with the Nagaland 
Government evolving a permanent 
solution to the border dispute between 
the two States of Assam and Nagaland; 
and

(b) if so, the details thereof?

The Minister of State in the Ministry 
of Home Affairs (Shri Vldya Charan
Shukla): (a) and (b). The matter was 
recently discussed between the Gov­
ernments of Assam and Nagaland at 
official level but no permanent solu­
tion could be found
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